FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CIAN HEALTHCARE LIMITED
OPERATING IN PHARMACEUTICAL INDUSTRY AT
Reg. Office At Pune (M.H.) and Plant at Village Sisona, Bhagwanpur, Roorkee, Distt. Haridwar, (Uttarakhand)
(Under sub-requlation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. [Name of the corporate debtor along |PAN: AACCC5027C
with PAN & CIN/ LLP No. CIN: L24233PN2003PLC017563

2. |Address of the registered office Milkat No. 3339, Block No.1, From South
Side ,C.5.No. 227/23A, Harpale Park, Opp.
Berger Paint, Phursungi, Pune,
Maharashtra, India, 412308

3. |URL of website https://cian.co
4.  |Details of place where majority of [248, Village Sisona, Bhagwanpur, Roorkee,
fixed assets are located Distt. Haridwar, (Uttarakhand) -247661
5. |Installed capacity of main Product HSN Code : 3004
products/ services Capacity : 750000 KG
Qty. Sold : 419972.40 KG
6. |Quantity and value of main Product HSN Code : 3004
products/ services sold in last Capacity : 750000 KG
financial year Qty. Sold : 419972.40 KG

Sales Value : 4429.09 Lakhs

7. |Number of employees/ workmen |256

8. |Further details including last|The details can be sought from RP by
available financial statements (with |sending an email on

schedules) of two years, lists of  |cirp.cianhealthcare@gmail.com or
creditors are available at URL.: risingsuni92123@gmail.com

9. |Eligibility for resolution applicants |The detailed invitation for expression of
under section 25(2)(h) of the Code |interest which shall include the eligibility for
is available at URL: resolution applicants under section 25(2)(h)
of the code can be sought from the RP by
sending an email on
cirp.cianhealthcare@gmail.com or
risingsun192123@gmail.com

10. |Last date for receipt of expression |23.12.2024

of interest
11. |Date of issue of provisional list of |02.01.2025
prospective resolution applicants

12. |Last date for submission of 07.01.2025
objections to provisional list

13. |Date of issue of final list of 17.01.2025
prospective resolution applicants

14. |Date of issue of information 22.01.2025

memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. |Last date for submission of 21.02.2025
resolution plans
16. |Process email id to submit cirp.cianhealthcare @gmail.com

Expression of Interest

‘@"‘\iw,ﬁ% Sd/-
e ’iﬁﬁwushm Chordiya
Reg. No.: Registration No. IBBI/IPA-00T; [P-PBZ840/2023-2024/14347
As IRP of Cian Healthcare Limited

vide Hon'ble NCLT, Mumbai order dated 11 June 2024

Address: 114, Solaris Hubtown, N.S. Phadke Marg,Near East West Flyover,

Date: 07.01.2025 Andheri (E), Mumbai-400069; Email: cirp.cianhealthcare@gmail.com

Place: Mumbai AFA Valid till 31.12.2025




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

SATURDAY, DECEMBER 7, 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CIAN HEALTHCARE LIMITED
OPERATING ™ PHARMACEUTICAL INDUSTRY AT
Feg. Office At Pune (81,H.) and ®lam af Vilape Ssona. Brageanpur, Roorkes, Distl. Handear, {UtErashand)
{Under sub-regulzton (1) of regulason 364 of the Insclvency and Barkruptcy Board
af India {Insotmncy Rasolution Process for Comporats Fersens) Reguistions, HI1E)

RELEVANT PARTICULARS

PUBLIC ANNOUNCEMENT
{linder Ragulation & of the Insclvency and Eankrupdey Board of India
{insohancy Resolution Process for Corporate Persans) Regalations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SYNERGY PETRO PRODUCTS PRIVATE LIMITED

RELEVANT PARTICULARS

FORM A
PUBLIC ANNOUNCEMENT

{Linder Regulation & of the insofvency and Bankrupicy Board of India
{insolvency Resolution Pracess for Corgorate Persons) Reguwlations, 2016)

&> Encore Asset Reconstruction Company

earc 9 Private Limited (Encore ARC)
Encore ARC Corporate Office Address: 5th Floor, Plot No. 137,
=ector 44, Gurugram 122002, Haryana

WITHOUT PREJUDICE

FOR THE ATTENTION OF THE CREDITORS OF

TRANZLEASE HOLDINGS (INDIA) PRIVATE LIMITED
HELEVANT PARTICULARS

L | Nanme of coporEe deti SYNERGY PETRO PRODLUCTS PRIVATE LIMITED :
5 el of noanoration of coroais debior | 16/00/2001 ENCOREARC/ICFLISSFM24-25/1201 04.12.2024 ' ':T"T;ﬂ Pyt bl ] o e L [Name of corporste debtor | Trariese Holdings (Irce) Private Limite
! i ke - B Ot : . : . LL L : 2 Dl oof incxrperadion of o s glesbicyr | DEOG-2006

i :ﬁ;:'r:‘nt} LI'.EIIL:;II::!.:'II-I'J|'1I:$3H1L' detizy | FOC Dedhi M/s. Sparkling Spring Facility H." Prithpal Singh Sio La_te Sh. Pritam . GI?’!I: E%#EE-EIF_'HEDIJE-FLC:MFEGEI | % ."ﬂJI;T:f-l:ﬂrf:lll:lL.::'"::i:.::lr:é;j;:!?a"::?k;;:m:t“ R, e WA

4. Corporste ioentity Mo, ¢ Linited Labilty | U70000L2001PTC1 12962 Management (Borrower), 59, Room No. | Singh (Co-borrower), A-34, Sudarshan 2. |Aadress of Ine repistered office | Mlliat o, 3339, Block No. 1, From South {5 incoported / registend IESEIOMHE00EPTC IR 2508

Side G5 Mo, 2277238, Harpale Park, Dpp.
Bergper Painl, Phursengs, Pune,
Maharaghira, Indm, 412308

Corporste eentily Mo’ Limed Labiity
| Idbantsticaton Mo, of corporate detaog
feirress of the regishend office and
princigal offioe (f anyl o orparate

=

Park. Mew Dalhi-=110015 Also At:
59, Room Mo, 201, Saraswati Marg, W.E.A

| Inenification No. of ooporate detror
5 Address of the regishaned office and
pircipal affice (f any) of comparste delbior |

Lo I 207, Saraswati Marg, W.E.A Karol Bagh,
Registerad Office: 75, GROUND FLOGH NATICRAL Caniral. Deli— 110005

PARE, LAIPAT MAGAR 4, Saueh Dalni, W DELH], Regmd Offices o es Mo 805, Tiupenti APT, Patalor Piot,

Felambhe Shanapurn, Kelampeson, Thens, Snahaple

"
5]

- ; KarolBagh, Central, Defh - 110005 7 ) :
D, i, 11::'1‘5'1 N - ! = d L'.}!'L..'::'.Iﬂ."f.eﬁl.tﬂ e R Mpslelanges dahiar | Mabareshem, India, 421601
Eu'raf.l:?rm Fiot Mo 481 Industial Area, Bhivadi Mr. Kulwant Singh Hora S/o Late Sh. | Mrs. Taranjeet Kaur (Co-borrower), 4 Emmlﬁ of piace TJhE[E._-IITI;{ID”w of E-'J B, 'l."I|IHgI:"|E! Slsn:'la. Bmhgwanp;l;r,??fanmee, 6, | IFEtiverty commencerent date in {041 2200 (Dveker R on 0d-12- 2024
T e b s T s = [ ' : M- 273, | 59, Room Mo, 201, Saraswati Marg, W.E.A e ABSElS A locane egtl, earshwar, {Jiarakhang] g4 fol | respect of COMpOTENE debinr - |||
o it Boiiodasitiimai I e e e e R Bkt Lol R ety 5. [Installed capacity of main Product HSN Code : 3004 7. Extrrartend g of cheure of Fsoheny. | (2062025
_ respactofooporete detior 0 | mall eliUady - Gury Harkishan, Magar, Paschim Vihar, | KarolBagh, Central, Defu- 110005 products/ servicas Capacity : 750000 KG | resiution process [ {150 daws from the crder derted 04-12.3024)
7, | Estimated oate of closune of insohency mﬁ;ﬁﬁﬂ? T the: Insolvency Mew Delnl-110063 Also At: 59, Room No Qi Sold - 41997 2.40 KG & Mameand registetion numbsr of the WP insohancy Professionals Private Limbeo

L Fesolulion precess ;
& | Mameand registration numcer of the
irecisancy prodessinnal sching s Inbesim

irsthvency profesiondl scling as inléexim
FESHUTN pREEaInnEG

{Formedy brdran &5 Mariah rsohensy Prolessaonals
| Prrvaba Limied) through = Drecton, M Al Tendon
IEE Rt Mox IBBLPEOCANPA 2/ 205 23,5002

Product HSN Gode - 3004
Capacity : 750000 KG

207, Saraswali hMarg, W.EA Karol Bagh, B,
Ceniral, Defi- 110005

Quuantity and walue of rmain
products! senacas sald in last

["SARUEET KLMAR SHARMA,
IBBLIPA COL/PROL132 20810, 11807

_ | resoiution professions [ AFA WO AATLAT BT AR I 1M A0668E . fanancial year Qiy. Sold - 41997240 KG g, | Aicress e emal of e irarim | Adeiress: House M. B8, Sreshiia Ve MNew Delhi,
o Address end e-mail of the imerim BE 1455, Street Mo 5, Han Magee. Delhi-1100064 Mis. Evershine Housekeeping Service (Co-borrower), Salas Value ; 442309 Lakhs resolution professiong, &5 regsiened | Memional Capitzd Ramiony of Defhi- 110 082
resolution professionsl, e regsterad Emak sarenarmals? Sgmaloom 5¢9, RoomMo. 201, Saraswati Marg, W.E A Karol Bagh, Central Delhi - 110005 7. |Number of employess workmen | 256 | waith the: Bog | Ervuail: pesfirpna i
| with the Boasd o _ o - B - : . , s 10| Adcress Bnd e-mal to be Lsad for | Come. Address: 10th Fioor, 1003, Zion 21, haar Aveon
10, Adcress and e-mail o be used for BE 14%, Street Mo 5, Han Magar Delre- 110064 Daar SirMadam, B Further  detalls Including last| The detaifs can be sought from AP by cormespncionce with th imanm Hotet, Sirutha Brereon Road, Thalisj,

avastable tmancial statements ['l"|'|th' 5']“':"'51".] an amal on resoliion professiona | Areredahag - 3RO054

Errak cipaneostrdsmaloom

il Sub: Notice for removal of Movable ltems lying at the secured asset situated All That scheoues) of two years, sts of | i clanhealihcare/@amall com of e Bt e
11 Lee date for subrission of cems 13202 Buarild up Fl'trpﬂrtjl' Eﬂﬂlﬂg Mo, A-94, Plot'Ahata no. 8 Lamd Area “EBE-IJ"I'IE 550 E-q. creditors are avallable at LRL Uﬂuﬂﬁhﬂ_] 921?3@“"],1@_“,£ﬁ|‘]1 11| Lart hntes Foor ssbrmession of canTs (18177028 (24 chirgs Trowm (b rescaisipl ol T
12 Ciassas of crednom, f any, UNoer CialEs | Mame ihe Cees|es) Yds., Out of Khasra No. 2704/597, Situated In The Area of Village Bassai Darapur, g Eligibility for resolution applicants - | The dataibad invitation for expression of | _ ) . ) _ pordar debed Od-12-2000)
() of sutrsaction (Ga) of section 21, ML i i d B undar saction 2502110 of the Code |Interast which shall include the eligibliity for 12| Classes of oreditors, f any, under cluss | bt Apploabin
ascertained by the inteim resokution Deihi State Delhi, Colony Known as Sudershan Park Extn. New Delhi - 110015 s avallaite-at URL resolution apglcants under section 25¢2}ih] ¥ mt;m;ﬂie:fr;:;;ﬂ':;dﬂhﬁt
: S . . 2 ; i ErCErtaing intesim rersaiution
e} { s S e s HI“""""E in the name of M. Plr‘thpa-l Singh : : of the code can b sought from the AP by e ﬂ,,?,,"w _
iclantifiad i cot m5 Auhirsd A — We Encore Asset Reconstruction Company Private Limited acting in its capacily as the sendng an email an 13 Harnes of Inechvency Projessicnsls hkt Apokcatie
Riapnesantative of creehors in @ class trustee of EARC-BANK-030- TRUST (Encore ARC) had acquired the financial asset of LRI R GO O el et e,
T R P | ) Vel b Sparkling Spring Facility Management from Indostar Capital Finance Limited {ICFL) 10. |Last date 1of receipt of Expression 5y I‘%*Plﬁ:uﬁg P (Fhiess niamies for pach class)
b (3} Refena S-ar {a) ] ; : o N : g f 54 s o el ik P o Frobie: 3 I .
(b Dt of authorized repmesentates Hito ik i horpe o s alangwith the ungerying rights, itk EI'IEI---‘.E![E-'E'!.-!'I the security therein on 30,12 2023, _ lotinterest | 1 :-,;: E;EQEILZF:;;&E I -;:; _g?;lﬂwr.--l:l _—
ane svaiahls st i} Mot Appicable Az you are aware that the-secured asse! "Bearing Mo. A-34, Plot/Ahata no. § Land Area 11, |Dateof issue of provisional kistof | 02,09, 2025 s ekl e Lo b Mot A]ﬂ;"g-.; Ewg'ﬂ .
i e = == i ypspactive rasodution applicants
Notice is hereby given that the National Company Law Tribunal has ordered the m“ﬂ"ﬂ 330 5q. “:-‘5-1 Out of Khasra No. 2704/587, Situated in The Area of I"”“aﬂE_ 5 [asl Tate for subm'sriurll Inl 57 01 PhoE Motice is heraby gliven that the National Company Law Tribunal, Mumbai Berich - VI has
commencameant of & corporalé insoivency resdlution process of the SYNERGY PETRO Baszai Darapur, Dalhi Siate Dalhi, Colony Known az Sudershan Park Extn. New Delhi : SR Pk TR ordered the commencement of @ corporate insolvency resolutioh process of the
PRODUCTS PRIVATE LIMITED (Corporate Debtor) on 02132024 |insolvency _ 11”“15 -Et'ﬂrwl? in 1hE name ;;.[ Mr F.”.".Ipal 5-"'5"' i.SEDJr':T-d |'!'55E'.I-l| 5 LII'II.'.|E.'r F.m"ﬁ'";.:iﬂl - E'|JIE“E~IIJ!'IE i ﬁ-f:T&'IEII:II?IEl list Tranzleasse Htlldl\-l'lgﬁl “l'lﬂlﬂl Private Limited on 04.12.2024 H:"dﬂ-f racalved on
commentement date), ; = X : Fs : L ! 13,  |Dade af issue aof Timal fist of 17.04 . 2025 04.12.2024).
Ihe creditors of SYNERGY PETRO PRODUCTS PRIVATE LIMITED (Corporate Debtor), are possession of the Encore ARC as perthe provisions of ihe SARFAESI Act, 2002, prospective reselion appiicants The credrors of Tranzlease Holdings (Indla) Private Limited, ara hereby called upon
herebry called upon to submit thelr ciaims with proaf an of before 18-12-2024 [insart the Whila taking over the physical possession of the secured asset. we have prapared an 14, ((ate ot igsue of inlaemation 2800 2025 submit their claims with proof on or before. 18.12.2024 to the interim resclution
aate Talling fourtasn days from the appeintment of the intenm resolution professional] o ‘) i s i I ! P R FOramoEm, evaluation matn professional atthe address mentionad against antry Mo, 10
the intenm regodution professional althe acdress mentioned against entey Mo, 10 wertory of | ‘e_m("dhm items/articles lying 8 the secured '?55"?1 Alist Eﬂhelmmf?ﬂ'm!"' % and reguest for resolution plans to The: financial sreditors shall-sut=mit their claims with proc? by ebictronic means only, All
The financial creditors shali submit thelr ciaims with peoad by electronio means only. All annexed herawilh a5 Anneure-1. You are herely !':'”“_':f "E‘E'D-qj to remove all the ilems as prospechive resolution applcants ot crediars iy Submil e claims with proof in persan, by post or by lectronic means,
other creditors mey submit the claims with proof in person, by post or by elactronic means. mentoned n Annexure 1 an or bafore 13122024, Tailing which Encora ARC shall take 15, |Last date for submission of 7 02 2005 Afinancial creditor belonging toa cless, o lited against the entry No. 12, shallindicate its
Afinanciatcreditor belonging to a class, as listed against the entry No. 12, shallindicate ts | 8 steps to transfen'shift of all the flems mentioned in the inventory Bist o Godown without any resolution plans Erioine oF 2uiariacy Feprel SRStV BIMERE i Meoe dabic iy Do and s Rl
choice of authorised rgpr@a@ntati;‘g from _:||-|'.:h|-|E the three insohency l:'r:'fEE"Elﬁ"EIJE iested fur‘[“']e-’nm"_-ce af -ﬁ-uur.:ng_- Eﬂd E:‘F]ﬂnEEE 1;5 - .rjr.nE'FE;Eﬁ'Fﬁ.r} gt 5|]|‘I|T|'||1' T cianhealinca r.p-lfﬂnmp.-" o E,g{q I'I::l! aqiiry B, 13 50 Bt S Buthdriged representatig ol the class IHFIEI":-T:.-’ I'.'.’I:’iﬁ] in Farm

agamst entry Mo 13 10 act as authorised represantative of the class [specify class] i Form
CA

Submission of false or misheading proods of claim shall attract ponalties

The copy of mventory list is enclosed,
Ths is forf your infarmalion

Expreasion of Inferest Subrnisaton of false or misleading proofs of clakm shall sttract peaatties,

54,/
IPE- NFY INSOLVENCY PROFESSIONALS PRIVATE LIMITED

i w‘wnm;”(?z A/o/(ﬁ}/ ) Eﬂ.'l'
"’y Rozhen Chordiya
iFA-001 B A2 E-20249 4347

: Yours faithfully,
D"'t“-lnﬁ Leislad Mr. Eanfeat W g ke T 3,5"' Reg. Ne.: Registratian No (Foemerly Known as Mantrah insolvency Professionals Private Limitad)
Place; New Delhi - ﬂnsrm“t: “;‘a:‘aml;]mmal d A5 IRP of Cian Healthears Limited Through its Director - Mr. Atul Tandon
rim wio o ana Authorized Officer wid Hom'bie NGLT, Mumbal erder dased 11 June 3024 Appaintad as Interim Rasolution Professional

For SYMERGY PETRO PRODUCTS PRIVATE LIMITED
Regn Mo-IBEAPA Q03 P-PO1132/2018-19/ 11827
AFA MO, AATATRAT 02211224 /1065582

Address; 194, Sobyes Hublown, B 5 Phadkos Marg e Exst Wesi Frpower
Ardbern (E] Mumbai-20006%: Email: cirp ciarfheaifheansagrsd com
AFA Valed 18 3192 2025

In the maitar of Tranzlease Holdings {(India) Private Limited
IBBI Rog, Mo; IBRI/ IPE-OOOAPA-2/ 202 323/ 5002
Email for Cormmespondence - Cirp L ranzlzaseEgmail. oo

(For Encore Assel Raconstruction Company Private Limitad)

Acting in ife capacity as the Trustea of EARC-Bank-030-Trust Db DRLE 200

Place: Delhi

Dabe: 07 12 20524
Pisie: Mumbai

R.O: DEHRADUN, PIN- 248001, UTTARAKHAND

Demand Notice u/s 13(2) of SARFAESI Act)

"IMPORTANT"™

(D) IDBI BANK

NOTICE UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF

afindiaShelter

Horree Loais

INDIA SHELTER FINANCE CORPORATION LTD.

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of

SECURITY INTEREST ACT, 2002 ( SARFAESI Act, 2002)

Name of the Borrower/s 1.) Shri Aditya Agarwal. Address 1- Savitri Sadan Mandi Bans. Near Aryamandir, Moradabad,
Uttar Pradesh 244001.
2.) Smt. Rama Agarwal. Savitri Sadan Mandi Bans. Near Aryamandir, Moradabad.Uttar Pradesh 244001.

Notice is hereby given to the aforesaid Borrower(s) and Mortgagor(s) (retain the word “Mortgagor(s), if third party mortgage is created)
that the aforesaid Borrower was sanctioned financial assistance of Rs. 70,00,000/- only and disbursement amount Rs 30,00,000/- only) by
IDBI Bank Ltd. (IDBI Bank), by way of Home Loan. Pursuant to the sanction of the said financial assistance, necessary loan and security
documents were executed by Shri Aditya Agarwal and Smt. Rama Agarwal. The said financial assistance has been secured, inter alia, by
mortgage by deposit of title deeds of the properties mentioned below. As the aforesaid Borrower has defaulted in repayment of the said
financial assistance in terms of the Loan Agreement (s) dated 23.05.2022, the account of the Borrower has been classified as non-performing
assets (NPA) in the books of IDBI Bank in terms of the guidelines issued by Reserve Bank of India (RBI) from time to time. In view of the
defaults committed by the aforesaid Borrower, IDBI Bank, vide it's letter bearing Ref. No0.13(2)/RAC Dehradun/2023-24 dated

Iitipes v, indigshelier.in Registered Office: Inda Shelier Finanos Corp Lid, th Fioor, Plat Mo 15, Instibalional Anea, Sactor 44 Gunagram- 123003

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Buction Sale Mofice far Sale of Immowvable Assats under the Sacuritzation and Recanstruction of Financial Azzals and Enforcemeant af Secunty Inleress Act.
2002 (hereirafber referned i as Thect) read wilh Ruie 9{1] of #e Securily krlerest [Enforcement) Rules, 2000 {herainafiar raferred inoas tha Rules")

Meodca is baraby given o the public ingeraral and o paricudas 1o fhe Barmowens). Co Borowanshand Guaranter(s) of (hai legal heirz) or reprasentatives)
that the below described immaovebla progertyis| mortgagedichanged to Inda Shaler Finance Corporation Limited (heretnafter referrad to the Sacured
Cradiir, e possession of which has been aken by the Sulbonzed Officer of Ihe Secured Crisditor having ils Registered Dffice al-Gth Floer, Piol Mo 15,
nslilutiomal &rea, Seciar 4 Gunugram Hanyana - 122002, Branch: 15l Floor, PS Tower Bumhar Gabe, Circular Bd, naar ICIC] Bank, Bapangnagar Cokany, ULT
Colony, Bharasour, Rajasihan 324001, Branch ; 15t Floor, Badad Complex, Chandigarh Hospitsd Road. opposile Bus Stand, Baba Shyam Singh Cofony,
Harumangarh, Rajasihan 335512 Branch! Shop Mo 670 & 68, Secand Floar, P Mo, 277 (east), Tagane Magar, Mext To Do, Ajmer Road, Jaipur- 30204
Branch ;. Goound Flaer, Gill Bhawan, Rd Mumber 3, appasile Skybne Hospial, Reitway Cuabars. Jhunjhuny, Rajasthan 333001 Branch. ;: Mob) 84085 1=2
Floor, Shew Gaun Plaza Akha va Yias Yajana, Jodhgpur (Raji34 200 will be sald an “As s Whera is°, “As is What 5™ and “Whatever there 5" basis on tha dates
rirricned talow for nealzation of the amounl due 1o he Secuned Crodiar Inam ha borowers, co baroywers and quarantong. The saie will b dong by (he
Ay thanzed Cfcar al the place mantioned befow,

fransactions Wlth Companles, 30.09.2023, has declared the financial assistance together with interest and other moneys aggregating Rs. 38,94,107.28 (Rupees Thirty Loan Account NumberiAP | pemand Notice Description of the Date and Type | Reserve Price| Date and Time of
ass OCi atl ons or in d Vi d u al s Eight lakh Ninty four thousand one hundred Seven and Paisa Twenty Eight only) as on 30.09.2024, to have become immediately due Numbar And Name of | e 43(2) Date and|  Immovable Property/ Secured of Possession Inspection of tha
and payable by the Borrower and called upon the Borrower to pay to IDBI Bank the said sums together with further interest thereon with o m":;‘gﬂ-'m“ - Amount Asset proparty
advertising in its newspapers effect from 10.07.2023 till payment or realization, at the contractual rate as stated in the said letter. As on 30.09.2023 an amount of Rs. ST ; - e . : :
. g Pap 38,94,107.28 (Rupees Thirty Eight lakh Ninty four thousand one hundred Seven and Paisa Twenty Eight only) is due and payable by - E"’”E"%“' ‘:;""r']-grﬁ1r -tk mﬁj Dﬂruﬂf : l.ra': ”r'-:!liﬁw e Rs. 8,22 3501 | 20 Dec-2024 [ 10
: \ : 10155040LABRVLLONS00000| Rs. 1017368 (Ten|sduated at Patta Mo 04 WVilage|  Symbolic Eight Lakh | amto5 pm)
or PU bllcatlo ns. We therefore The Borrower Shri Aditya Agarwal and Smt. Rama Agarwal to IDBI Bank, along with further interest thereon at the contractual rate till S0p64ZR Lakh Sevantean/Bachhamadi.gram Panchayat | Twenty Two [ERS Booasiion
d th t d payment/ realization. MR.! MRS. NEETU L!"':'l:_:'irﬁ : 'E’E':’I ?al'_:l'f.ll'ﬂ::a'i'.Ea"l"g"naﬁ'hsmgﬂ'_”a’jh‘a' Total Outstanding 2s{  Thousand Las:iilllﬂe s
recommen at readers Necessary notice was issued/served by IDBI Bank. under section 13(2) of the SARFAESI Act at the respective addresses of the lB':'";'i"“E;}L':gE MRS. ?ﬁmﬂﬂ L‘lﬁlr:.-] il Pt :}_t,l;“ IS LRI sy 3-1 I:Ia1:e - |Th;aH:¥ H;:Id]md 29 Dec. 2024
: o "Reoi ; » whi ; " Borrwe - . 5. 1130185/ ¥
m k N rv in iri Borrower(s)/Mortgagor(s) by "Registered post with Acknowledgement Due” which was returned un-served with postal remark "Address Egst-Aam RaesisWest- Howse Of L
ake ece_ssa y qu _eS not located". In view of the aforesaid, this public notice is issued in compliance with Proviso to Rule 3 (1) of the SARFAESI Rules. Please Bid Increase | Revindra, North-Hausa OF Chidamal ﬁﬁ“ﬁg{fgﬁﬂ :E-:EE Eﬁ; :'Ei!nﬁ n"‘;ﬂ;ﬁ“ of
before Sendlng any monies note that you shall not transfer or otherwise (other than in the ordinary course of your business) any of the Secured Assets, without prior *{'EE‘EET,_ ouh-House Of Mukesh, Hungred Ninty Fivel Rs. 82,300 #3Dec-2024
. . written consent of IDBI Bank, failing which you shall be liable for an offence punishable under section 29 of the SARFAESI Act. ' Qnly) (10.am to 5 pm)
or entering Into any 25 on 31-Dec-2024

We invite your attention to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. In
the circumstances, Borrower (s) /Mortgagor (s) is, once again, requested to pay the aforesaid amount within sixty days from the date hereof
failing which IDBI Bank, as a secured creditor shall be entitled to enforce its security interest, under the provisions of the SARFAESI Act as

Eh“ Er Emd Deposition & Place Of Auction:- 151 Floor, Ps Towar Kumbar Gabe, Cincutar Rd, Mear |cici Bank, Bajrangragar Cakry, Ui Gakany, Bharalpur
spsihan 310N
Made Of Fayment - A payment shal bemade by demand drafl HEFTIMPERTES in faveuraf ndia Shatar Fingnee Corparation Limitad

agreements with advertisers

or oth e rWi se aCt| N g on an also under any other law as available to IDBI Bank for realising its dues. APA0101040 & AP- Diate: 10-May-2024 | A1 tha part and parcel of the propedty]  13-Sept-2028 | fs. 33 52 000/(|  20-Dec-2024
; ] Details of the property- Khasra No. 49 A. Barang Surkh Near Vidhya Nagar (Mau) Tehsil & Dist. Moradabad. Having an area 125.00 | | 10068S73{LA1SCLLONS00000| Rs. 2628613/ (| shated al Pasia No NIl ardram ki Symbalic Thirty Three | {12 Am 1o 5 pm)
advertisement N any sq.mtr Which is bounded as East — Plot of Smt Ratan Devi and Smt Munni Devi, West- Plot of Kalu Singh, North- House of other Person, | | 5045258/LA15CLLONS000005 f;‘fj'_lﬁi """"'E'ﬁl'ii S ";E?E; 5 H|_’|‘ n.lmaqgarrlu_ FH*“J_”-'*-"'F-H Lain Fifty Two (e B
South-Road 10.00 fit wide road 034083 Twenty SigTiSasala henumargart halBshEn pe 2957426 | thousand aniyl- Last Date
manner Whatsoevel’. . . Mr. Mrs. Shaloa Chaudhary T‘1FIJ.]5E|!1IZ| sisproparty Admaasuring 0K} m neee Twenty Mne| Earnest Money| a4 24
. . {Borrowar) hundred hirleen) 100=800005q el Lkh Thitty saven | Deaosil (EMO) -Dec-20
Date :07.12.2024 Place: Dehradun Sd/- Authorised Officer & Deputy General Manager IDBI Bank Ltd , anly) BOUNDARY : ay sl e
L m:ﬂlgr;lalm Bid Increase | East-Gali, West- Sharvan singh, Morth- | r;J-:j;ﬁtuﬁi:;ﬁEﬂ;u %'H'Eﬁljﬂ:h- u“‘;ﬂ" I-““" af
Amaunt ; Plot of ram Gopal, sawh-Phat of ami ,_.m'h, a5 o0 31D T:-IE: Flies H-D'E‘--g?m
CAN FIN HOMES LTD il i BT | o [N
- e | Tunoredonh)
DDA Building, 1st Floor, Near Paras Cinema. Nehru Place. New Delhi-110019 Place Of Emd Deposition & Place Of Auction:- 15| Floor, Balaji Comples, Chandigark Haospital Road, copesite Bus Stand, Baba Shiyam Singh Colony,
’ ’ ’ ’ = Hanumangarh, Rajasiban 335572
Ph.: 011-26435815, 2643023, 011-26487529, 7625079108, Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699 T;Elgﬁﬁmﬁﬁ;ﬁlﬁ"IH,,I,;m:;’-ﬂmm;: fl'h?;GE'LJEF"Ii'Ef:ﬁ' ;”-"Ei;ﬁ"'ﬁ"ﬂf Financs Corparalion Limied Ty
M IR B8 HN0 Eance dl e =, | TEacd=2024 | oL B~ H
Form No. INC-26 DEMAND NOTICE HLJALILONSH0000S03462T/A ﬂg% ?cﬁea :-Eﬂ R, _lhrlelzlg.l‘-‘lmr-f:c H-M.'-‘a&rgm'-l:d'r: Symibsokic Eﬁ:ﬁf;‘.‘;’rﬂ AM to H:HIJ':F!.IJ
P t to Rule 30 the © ' . N : : . . ) PAGITASE & APAONEIESS | 12521 26)  (Rupess Vist " Miwer | pess | ipisiaiiiathiien i)
B ) i ares Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAESI Act) read with Rule M::“;hﬁ.éhmiﬁg;j Twehve Lakh Fety|Katwad Road. Jaipar. Area 750 Sq.| foial Quissanding | Lakh Kty "EMD Deposition
Before the Central Government, Reglonal 3(1) of the Security Interest (Enforcement) Rules, 2002. Kukdeep Rajora Two Thousard Crif Feal ) | e g | hddesd. Caly) Eﬁﬁgﬂ
?TFW&EHTTH-EW'T}:‘T E'“"‘I* Whereas the undersigned being the Authorised Officer of Can Fin Homes Ltd., under SARFAESI Act and in exercise of powers conferred under Section 13(12) read with gl'r:ﬁm Twanty Six Efﬁaﬁmwﬁ_gﬁﬁl“%ﬁﬁ 'ﬂ'ﬂ;'rt (Rupess Thiroen Earnest Money| -~ '
Camuaaies Act 2013 nd ciissa 13 of sibTuletol Rule 3, issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers / guarantors listed hereunder (hereinafter referred to as the “said Borrowers”), Bid Increase | South- Plot Mo, H-35 | -#;”:’:B‘I:g'#n‘:ﬁ;“}r X E‘:;E"I} :’EJ,EE’;' Date ;L";I'“'“‘ af
Rule 30 ot the Companias {Incomoeation ) Ruias. 2014 to repay the amounts mentioned in the Notice, within 60 days from the date of receipt of Notice, as per details given below. ‘;’ﬂ'ﬁﬁf Oriy) 8000 H_DNEEH
v ,,.Fﬁﬁ,g,lf The said Notices have been returned undelivered by the postal authorities / have not been duly acknowledged by the borrowers. Hence the Company by way of abundant a5 on 31t Dac 2024 { 10 am to § pm)
JAI SHREE GROWTH ;?:rtr:(i):elssc?ff{r?gtllggtLhr:zv?/ﬁt::jcc?rt(laosz:sf g;fhiin;%ngor;%@zr(sasagzgtrr;ﬁep;:‘i’éi%?s of Rule 3 (1). The undersigned has, therefore, caused these Notices to be pasted onthe | - I are raRerceion & Piace DF Auclion= Shop o 6754 68, Sacond Fivcr, P Tio. 277 [aasl, Tagore Nager Nex{ To Do, Ajrner Fioad, Japur- 302021
FUMNDS PRIVATE LIMITED ; : | Meode OF Payment = AE payment shall be made by demand draftin favour of India Shaller Finence Corparalion Limidad .
: WING TS As security for due repayment of the loan, the following assets have been mortgaged to the Company by the respective parties as detailed below. HLIMILONS000005012460 [Demand Motice :|[All that parl and parcel of the property | 16-pct-2024 7 . [20-Dec-2024 {10:00
&gmﬁggg %;EE;E&W,EE nl'"lf'n;. {“:’wa? : = J 94 banyby P P AP-10024500 19.05.2023 A6 s (Silisated atAll Piace Aad Parcel O Uit | Symbolic ,ﬁf@ﬁj&'ﬁf‘m AM to 05:00 PM)
LAXMI NAGAR, DISTRICT CENTRE, VIKAS Sr. Name of Borrowers/Guarantors with address Amount claimed as Description of the Date of Mrs. Maya Devi & Mr. Sanjay (341282)- |[RupeesiNo. 5-2. Second Floor, Area Ad P oRiOuistarding Lakh Mnaty Nine -
y g
MARG, DELHI-1100%2. No per Demand Notice* Secured Asset NPA ?ne Lakh I-gr.,lTEInr: E{EH?I,?"HS?EU S Fs.rlfl'.'-n F'I:t!I-IJrTI 39, |Rg 1113804/-Rupees |ThousandOnly ) El&w
[ haus ; . Village |gje -
NOTICE & I'u;;-rﬂ.,:is::lnclinﬁnfﬁrﬂh:lm?l:n: H“F?j:ﬂ"'aggw o H:ﬁl':;j- K R, i 2012, ':E'Eﬁ?uﬁ'ffé TEE;F:E“ Eamest Monay | | 21-0ec-2024
the Company proposes bo make apgication bo the Gﬁg'ul E”}z:fﬁ". Eash Piol No .38 West Hurdred Four Only) | Depost (EMDY | pate and Time of
El’:ﬂh’ﬁ Gevernment under section 13 of the 1. |1.Mrs. Meena Kumari W/o Mahender Kumar (Borrower) Rs. 11,81,429/- (Rupees Eleven | FLAT NO. GF-2, GROUND FLOOR, PLOT NO-B-2/19, DLF |29.11.2024 :hmr;":f?‘ Fi:;' H?:. :’1 Mf‘* -"4:-?31- r?izl o qsz. Loz on 31h Do 2024 | 1 500 Aisction
Lo LT AN oD N 2. Mr. Mahender Kumar S/o Shankar Lal (Co-borrower) Lakh Eighty One Thousand Four [ANKUR VIHAR , LONI, GHAZIABAD(U.P)-201102. 10000,  |South-Ghivs Wide Road ) | 23-Dec-2024
Crenpity I heret of the Special Rasolulion passes 3. Mr. Karan S/o Mahender Kumar (Co-borrower) Hundred Twenty Nine Only) as |BOUNDARIES OF THE PROPERTY ARE AS UNDER:- {10 am to 5 pm)
al the 30" Anrual General Meating held on 30° on Demand Notice date | NORTH : 12 MTRS WIDE ROAD, SOUTH: PLOT NO-MM-42, ce Of Emd Deposition & Place Of Auction:- Shop No. 67b & 68, Sacood Floar, P. No. 277 (east), Tagore Nagar, Newt To Dcm, Ajmer Road, Jaipur- 302021
?EETEELE&DE;EL? F;:Tﬁllfsﬁﬁgfﬁaﬁmﬁ: 04.12.2024 EAST:PLOTNO-B-2/20, WEST: PLOTNO-B-2/18 ok Of Paymend :-Allnar'_l:mlsfallt:cmﬁc Ffd"'"'f'?j drallRTGEMEFT in Favour of india Erehﬂananm Gutpu'a]r:u Limibed, :
“State of Uttar Pradesh®. 2. 1. Mr. Ravinder Singh S/o Mahender Singh (borrower) Rs. 24,13,129/- (Rupees Twenty| PLOT NO-5/129, FIRST FLOOR, SECTOR-5, VASUNDHARA, | 29.11.2024 Ab-iian DalectZ-Ape-20)  (Allthat part and parcel of he property | - 13-8ep-2004- | Rs. 11,11,520/4 ENDNESNA (1280
: . ) JHL1SCHLONS000005025821 [R5 &01 454/ -|stuated al Piot Ko Nil Palta 8o 16, Symbolic Eleven lakn | AN to 85:00 PM)
Any prarson whise interest s eely o be alfected by 2. Mrs. Kamljeet W/o Mahender Singh (Co-borrower) Four Lakh Thirteen Thousand |GHAZIABAD (U.P)-201012. BOUNDARIES OF THE MR, IMRS RANDEEP KDUR  |(Rupess Eight Lakh [Book No-11 Size-2656.5 Sq P Dabll [ 5 23 6501 Tire ELunn :
PPN ChAn (A W (RCRC (e 1A e 3. Mr. Dheeraj Chaudhary S/o Sunil Chaudhary (Guarantor) | One Hundred Twenty Nine Only) |PROPERTY ARE AS UNDER:- NORTH: HOUSE NO-5/106, {Borrower) MR/ MRS.  |Une Thousand Four(Bas Molyi, Dabll Bas Molvi| g Twenty thvee [Thousand Three E”E”‘m*“
A GINAT by Tkt Tmvadlor branglaiet as on Demand Notice date ~ | SOUTH: 6 MTS WIDE ROAD, EAST: HOUSE NO-5/130, WEST: HAREANS SINGH Co-  [Hundred Fdly FourlHanumangarh, Rmsthan. | “Thousand Six | hundred twenty | or Deeansq
form or cause o be dafvered or send by regislered 04.12.2024 HOUSE NO-5/128 borrwer) O Eid o Eﬁur‘éiﬁ:ur:]ua sls;ﬁjlfurgﬁt-w'%; _ hur::lr'EIl:Iﬂ“i!Jfﬁt'.f b ey
it maen f et it s amauneof | | 3+ |1-Mr. Shravan Kumar Jha Sfo Lalan Jha (Borrower) Rs. 19,48,950- (Rupees  |PLOT NO-08, KHASRA NO-773MIN, SHRI RAM CITY-2, |29.11.2024 Amount:  [Bhagwan Singh, West: Am Rasta, | oo oo a1.ocna004  [Eamest Money | Do e 1ime of
apposition %o the concsmed Regianal Director 2.Mrs. Alka Jha W/o Shravan Kumar Jha (Co-borrower) Nineteen Lakh Forty Eight | VILLAGE BISRAKH JALALPUR, DADRI, GAUTAM BUDDHA 10000 Souih-ShiMengal Singh Dapost (EMD) | 23 nee.o004
Horhesn Region, B2 Wing, 2nd Floor, PL Thousand Nine Hundred Fifty |NAGAR-201306. BOUNDARIES OF THE PROPERTY ARE AS M0 | (10 smto 5 pm)
Eﬁ"g:ﬁlﬂrﬁ*ﬁﬁﬂhﬁ:ﬂﬂfﬂfﬁﬂﬁlﬁt Nine Only) as on Demand Notice | UNDER:- NORTH: 20 FTROAD, SOUTH: PLOTNO-7 Place Of Emd Deposition & Place Of Aucticn:- 't Fioor, Balaj Complex. Chandigar Haspilal Road, cpposite Bus Stand, Baba Shyam Singh Calony,
el oF publicatian o thia naics with a-vopy 1o the date 04.12.2024 EAST: 22FTROAD, WEST: OTHER PLOT Kanumangart, Rajasthian 135512
Soplicon oy o Rigginied Offco ot e 4. [1.Mr. Vivek Kumar S/o Vijender Singh (Borrower) Rs. 13,75,897/- (Rupees  |PLOT NO-56A, KHASRA NO-773MIN, SHRI RAM CITY-1, |29.11.2024 "”'”’F‘*}::""' *‘"F“!‘“f’";*f;";:fﬂz;;’"m:';:f;"“ﬂrrﬁﬁ;”EFT_"'mﬂ“ﬂ'"'ﬂ:‘?“f’fgﬁgﬂmw" il e
address menlioned balow, ; ; . ; ; - ate-12-Apr part and parced of the proparty | Re. 11,560,000/ R0-Dec- :
EEE,; ?EEE:';L%% ﬁé‘f m? ﬂ;‘:ﬂl FreEe 2. Mrs. Shimla W/o Vivek Kumar (Co-borrower) Thzﬁ's”aened”ééﬁ? Ssr\]/gg;é mee Y L’kéﬁﬁiﬁ'?&% dﬁlbﬂ.;lég,o?:ﬁ}ﬁ,P(;g%EA&MYBAJIEgEé mmsum_;ulﬁémmnm ani. ﬂaﬁu 3.ajak:|; gluz‘.-ar:lziajn ;ﬂ rm r;wg iﬁfﬁﬂ Jeﬁi Symbolic eleven Lakn | AM to 05:00 PM)
. . 5 . (Fupeas Mine L ik b 00 Rl finreeal Ben § {15 6 T futy Thious ™
Fr v oot Dehall of e Aichciant Seven Only) as on Demand ~ |UNDER:- NORTH: PLOT NO-56B, SOUTH: PLOT NO-55, Mr. ! Mrs Ratan Kamwar  |[Elghly. one|Tbbi Dist Hanumangah Rajassan Em‘f‘;&;‘éﬁﬁakh 5'“'?ﬂrj‘f£am EMD Depasition
For JAI SHREE GROWTH FUNDS Notice date 04.12.2024 EAST:OTHERPLOT, WEST: 22 FTROAD { Borrower) | Mr.! Mrs. Om :Ih ndl:;d an F Fiv E %3552_&. Jmalaliﬁac:ﬁar"heqa&ugng Jf [ Five thousand six Eamest Money HL‘?LE:;?H
. . . . g 5 nrea  Irod L 1-EEE-4dm | ; 5 i
SF“'"‘TE LIMITED *Payable with further interest at contractual rates as agreed from the date mentioned above till date of payment. Sinpiiid-Borrser) Ninly Three Faisa Raxia Wast. Miftodet Sigh, Narih- | hundred seventy | Deposit (EMD)
antesh Kumar Singh ; . ) o o . . . . Mrfmis Bajrang SINGH - : & i W O] 8% an 3= | B 1,968,000 | Date and Time of
Date (07,17 7074 {Directar) You are here by called upon to pay the above said amount with contracted rate of interest thereon within 60 days from the date of publication of this notice, failing which the (Co-Barrwer) w’am | Shiahpal, South-Aarn Ragta, Dec-2024 [ing kakh Sedesn Atsction
Place ; Daly DIN: 02071158 undersigned will be constrained to Initiate action under SARFAESI Act to enforce the aforesaid security. Further, the attention of borrowers / guarantors is invited to bt Thausand anly) | 23.Dec-2024
provisions of Section 13(8) of the Act, in respect of time available to them to redeem the secured assets 10,004/ {10 am to 5 pm)
Date: 06.12.2024 Place: Delhi Sd/-, Authorised Officer, Can Fin Homes Ltd. | |P'2c# 0f Emd Deposition & Fﬁ;tﬂ Of Auction: : 151 Fioor, Balaji Complex, Chandgarh Hospital Road, cpposite Bus Stand, Baba Shyam Singh Colorry,

IHan.Jmar:garn Raasthan 33551

Mode Of Payment :- All paymant shall ba meda by demand draftRTESMEFT indavour of India Shelter Finance Corparation Limigad

[ (LAP20000T537/AP-0T99436 | 11-12-2021And | All Thal Fieca And Parcel Of Property | 21-DEC-2023 | Re z37000. [20-Dec-2024 (10:00
& Rs. 428944 88)-|Bearing Fial Patla No. 2821014 Physical | {Rupees Two | AM to 05:00 PM)
- oy : LATILALONSODO0DS02ZTOTE |(Rupesss Four Lakh)Silualed a5 Wilage Mohaila Khalikan T | Lakh Thirt —
@ GRIHUM HOUSING FINANCE LIMITED Registered Office:- 602, 6th Floor, Zero OnF.IT Park, SR. N.o. 791, Ghorpadi, E-AUCTION - SALE NOTICE bbb Twenty EightBagsr Werd Mo 12, ‘Jhunjhuni Tulallzrﬂtgj!w:lzllrlg :'SE'!.'-EF-1|1|:r'J5!!iI.I'r:| EMD Deposition
et Mundhwa Road, Pune-411036. Branch Off Unit: 2nd Floor, Friends Plaza, M-52/53, ) Thankand N Radaiian A3 Boineianrsant | S 41 | Last Date
& (Formerly known as Poonawalla Housing Finance Ltd.) Ishwar Nagar, New Delhi - 110065. (Sale of secured immovable asset under SARFAESI Act) - v hinginajasiian Jaise BRUNCATY-BSSl | o aangs (Eght | onby) 3. Dec-2024
= . e . : i ’ . . i Mirs. Sashi Sonkar, Jagdish Humdrad Fl;lth',' Four Harram Bundella, Yiesi- Rasta- Karih- Lakh Twanty nine | Eamest Manay &L
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act") read with Rule 8 and 9 of the Security Interest Prasad & Sonu Pasa Eighly Eight|Hanram Bungealia, South- Rasla Thousandone | Depost (EMO) pate and Time of
(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower/Co-Borrower/Mortgagor(s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited OnlyINinty Ei 'I" hundred ity seven) | 23700 Auction
(formerly known as Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited Pﬁﬁ;g’:'? SCniy) a5 00 4-Noy-2004 | 29-Diac-2024
and originally incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the "Secured Creditor" as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Am"[':':ur::f"'e {10 am ta 5 pm)
Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act. The Secured Assets will be sold on"As 10,000/

is where is","As is wha tis",and "Whatever there is"basis on 07/01/2025 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided at the website:https://www.bankeauc-
tions.com.. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com

Date: 07-12-2024, Place: Delhi

ister themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon Haryana-122003. Helpline Number-
7291981124,25,26 Support Email id - Support@bankeauctions.com. Contact Person - -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail online training on e-auction from them
only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of "Grihum Housing Finance Ltd", Bank-ICICI BANK LTD. Account No-000651000460
and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 31/12/2024 and register their name at https:/lwww.bankeauctions.com and get user ID and password free of
cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address-
2nd Floor, Friends Plaza, M-52/53, Ishwar Nagar, New Delhi - 110065 Mobile no. +91 8588802671 and +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com..For further details on terms and conditions please visit https://www.bankeauctions.com
& www.grihumhousing.com to take part in e-auction. This notice should also be considered as 30 days' notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

financialexp.epaptin

lace Of Emd Depositicn & P
gjasthan 333001

ace OF Auction:- - Ground Floar, Gilll Bhewan, Rd Mumber 3, opposile Skedine Hospital, Raiklway Suatars, Sunjhum,

Sr.| Proposal No. . Nature of : EMD EMD Propert . Known ode Of Payment = Al paymant shall ba mads by gemand draft m favour of Indis Shefar Fnanca Corporadion Limited.
No Customer | Demand Notice Dateand | poccic, Description of Property {D} Reserve Price | 100 of Rp) [Submission ncremental |nsp§cﬁf,’n Date and timel . brances/ [AMCLLO Date: 09,08.2024 [Allha part and parced af he property | 22.0CT-2024 | Re 474600 | [R0-D0c-2024 {10:00
i Bid {H} : of Auction {J} : NSH00005033208/ Rs., 1088361 |eiusted Bt Hamalsar Bas, Village ; AM to 05:00 PM|
Name {A} Outstanding Amount {B} {C} {E} {F} date {G} Date & Time {l} Court cases if any ; : i N Symbodic. Nina Lakh
. —— ! K APA00R4TSE Mrs. Durga  [(RupeasTenlakh | Tausar, Tehsil & Dit, Magavr (Raj.) In o] Oulstarding | - Sevarky Faue .
1| Loan No. Notice date: 08/09/2024 All'that piece and parcel of the Residential vacant plot of area Rs. Rs. 1.57.500/- {K} Devi & Mahaveer Eighty Elght|respect of the said property,|  seonpats - | Thousand Six | D Deposition
HL003991000 | Total Dues: Rs.12,25,440/- Measuring 100 sq.yds., i.e. 83.3 sq. Mtrs., out of khata No.| 15,75,000/- (R{Jpées' One Prasigi Thousard Theee  |Admeasurngs30.53 sqft (5884 8q | o fi36771. | Hundred only) | oot 0t
00005035838 ( Rupees Twelve Lakh 00127 & khasra no. 341, situated in the area of village| (Rupees Lakh Fifty | 31/12/202 26/12/2024 | 07/01/2025 Soni Hundred Sty One  |yd.). Share of Applicant  Fropery (Rupees Elevan |Eamest Money 21-Dec-2024
Lalit Kumar | Twenty Five Thousand Four | p, o [Haibatpur, pargana haibatpur, Tehsil Dadri & distt. Gautam| ~ Fifteen Seven y 4 Before | 10.000/ 1AM (11 AM- Oriy } stugted Hemalsar Bas. Villege Tousar, | | Lo pn ‘el | Deposit{EMO) | eria and Time of
Jindal Hundred Fourty Only)payable y budhnagar. U.P. (hereinafter called the Said property).| Lakh-seventy | = = . 5 PM At ( . NIL B:: Increase ;;ﬂ'“gf Dﬁf-@ﬁ;f[ﬁﬁﬁﬁg;{g Thoasand Rs, 07 4601 Auetion
(Borrower) | as on 08/09/2024 along with Particularly Mentioned in sale deed executed. Plot no.13|  Five Five Hundred 4PM) 2PM) phrre il ek i el g s 23-Dwc-2024
Amita Jindal | interest @12.50% p.a. till Boundaries: East: vacant. West: netrapal. , North: pradeep| Thousand | N fn e ' 11201718, faled 14052018 Reqd | Twenty One {10 am to 5 pmj
(Co-Borrower) the realization. sharma., South: rasta. Only) nly) | On. O7-06-2018 BOUNDARY-—Morth - iy}
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/herself/itself in all Lamd of Pramra, Easl Bada of Shiv | as of 21 Oct 2024
aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder. The interested bidders are required to reg- [f;;‘ﬁﬁﬂ#aﬁmﬁg ﬂ:lﬁ“"aﬂ Eihat,

Place O Emd Depasition & Place 0f Awetion:- | Mo b B85 15t Floor Shiv Gaan Plaza Akha 1iva Vikas Yejana, Jodhper (Raji342001
Mode Of Payment - &1 paymeant shall be made by cemand draflKEFTIMPSIRTES in favour af Indis Shaliar Fingnca Gorporation Limibad.

Date: 07122024 | Place: Raj

asthan

For detailed terms and condition of the sale, please refer to the Secured Creditor's website www.indiashelter.in or contact
Authorized Officer-Yinay Rana (T388605030),Devendra Singh 8560017658

(AUTHORIZED OFFICER)
INDIA SHELTER FINANCE CORPORATION LTI
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THIS |5 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE,
PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY, OUTSIDE INDIA. INITIAL PUBLIC OFFER OF EQUITY SHARES ON THE MAIN
BOARD OF BSE LIMITED ("BSE") AND NATIONAL STOCK EXCHANGE OF INDIA LIMITED ("NSE™, AND TOGETHER WITH BSE., THE "STOCK EXCHANGES") IN COMPLIANCE WITH CHAPTER Il OF THE
SECURITIES AND EXCHANGE BOARD OF INDIA (155UE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBIICDR REGULATIONS").

Wobinik

ONE MOBIKWIK SYSTEMS LIMITED

Dur Company was incorparated underihe rame "ONE MOBIEWIK SYSTEME PRIVATE LIMITED on March 20, 2008 2i New Defhd a5 a private limited company, under the Companies Act, 1956 and was granted 2 cerificate
of inconporation by the Registrar of Companbas, National Capital Tesritory of Dalhi and Hansana (*ReC”). Thereafter, our Company was converiad into a public limited cormpary, pursuant 1o a special resofution passad in the
extranrdinany general mesting of our Shareholders held on June 23, 2021 and the name of sur Company was changed (o 'ONE MOBIKWIK SYSTEMS LIMITED', and a fresh certificate of incorporation dated June 25, 2021
was dssued o our Company by the BoC. For detsils of changes in the name and registered office address of our Company, see "History and Certain Corporale Matfers™ on page 269 of the Red Herming Prospecius dated
December 5, 2024 ("RHP” | filed with the RoC.
Registered and Corporate Office: Unit 102, 1” Floor, Block-B, Pegasus One, Goif Course Road, Sector-53, Gurugram, Haryana« 122003, India.
Contact Person; Ankita Sharma, Company Secretary and Compliance Officer; Tel: +81 {124) 490 3344, E-mail: ipo@mabikwik com; Website: waw.mobikw, com/ir
Corporate Identity Number: L64201HRZ008FLCO53766

PROMOTERS OF OUR COMPANY: BIPIN PREET SINGH, UPASANA RUPKRISHAN TAKU, KOSHUR FAMILY TRUST AND NARINDER SINGH FAMILY TRUST

INITIAL PUBLIC OFFERING OF UP TO [+] EQUITY SHARES OF FACE VALUE OF ¥ 2 EACH ("EQUITY SHARES") OF ONE MOBIKWIK SYSTEMS LIMITED {OUR "COMPANY" OR THE
“ISSUER") FOR CASHAT A PRICE OF % [+] PER EQUITY SHARE OF FACE VALUE OF ¥ 2EACH, INCLUDING A SHARE PREMIUM OF ¥ [+] PER EQUITY SHARE OF FACEVALUEOF %2
EACH (THE "ISSUE PRICE") AGGREGATING UP TO ¥ 5,720.00 MILLION (THE “ISSUE"). THE ISSUE COMPRISES OF A FRESH ISSUE OF UP TO [*] EQUITY SHARES OF FACE VALUE
OF ¥ 2 EACH BY OUR COMPANY AGGREGATING UP TO ¥ 5,720.00 MILLION {THE “FRESH ISSUE" OR THE “ISSUE"). THE ISSUE SHALL CONSTITUTE [+]% OF THE POST-ISSUE
PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

8, T =T 19.12.2024 31T 20,12.2024 ] YAT 10030 @l T WG 04:00 Fob 0% g7 9 FrEE g wEaT e |

g, el dE IO STdl S UTEd T AT A faWiE gide o0 ST A 3 guadl @ e @) ot w1 A
ATeTETe B SfFATE g am H H o & R O Ee

10, gEEE A, RS 06.01.2025 BT I 4:00 79 7% R afiftvr-l, FEmEi-, Bt ® wien § snefen
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CORRIGENDUM: NOTICE TO INVESTORS

This is with reference to the RHF filed with the Registrar of Companies. Mational Capdal Temritory of Delhd and Haryana on December 5, 2024, and the Statutory Advertisement and Price Band Advertisement each dated
Decamber 5, 2024 published on December 6, 2024 {"Statutory Advertisement” and "Pnce Band Advertisement”, respectively}in a8 edibons of Financial Express {a widely circulated English national dady newspaper) and
all editions of Jansatta {a widely circulated Hindi national daily newspaper, Hindi alsa being the regionat language of Defiu NCR where our registered office = located)

The attention of Investors i drawn to the following,

Tha tabla wnder the heading Waighted Average Costol Aoqursilion by shareholders holding more than 7% ofthe share capital ofthe Company'on page 33 of the EHP shall stand repéaced with tha following:

11, FAEEN B %, 1,00,000 / — (S99 UF o1 3 & 0R 7 3790 Gt § gE = Ee |

12, STHEH A FE @ @ g—Tard fae srdad 42 2w oie ey afteri- 0, Sered-dam, e ® Period Weighted average cost Upper end of the price band (¥]e]) is X' times Range of acquisition price:
wTE A E ST vl | of acquisition (in ¥) the weighted average cost of acquisition Lowest price — Highest price {in )
13, THE /T AT S 9ol 1 Ul It e & ars, R siftm—, Semei—N, el & uer 5w Last one year Bid 0.4l _ (e 640.40 - 64040
w162 /2002 7, Wielt o Fad) il & 25w o & o ool ¥ @nf fRaw 9% aufa w9 0400 791 G5 Last eighteen mantfs B40.40 _ [#] 64040 - 640.40
famia gras /9 SifT SR FET 9 FH FTRET O 9 S E | | Last three years a02.ra [#] 612.06-1,132.30

Az cerlified by VW P G-3 & Co, Charlersd Accoumtants pursuant fo theircenificale daled Decernbar 5, 2024

Thedelails under the head BIDYISEUE CLOBES ON nthe Statutory Advertisement and Price Band Advertsement shoukd ba read as “Friday, Dacamber 13, 2024,

Tha informabion above supersedes the information (as applicabla) in the RHP, the Sfatulory Advertisement and Prica Band Advertisernent to the axlant Inconsistent. The RHP, the Statstony Sdwerlizament and Price Band
Advartisemantaccordingly stands amended to the exdent stated hersinabowe and the above changes are to be read in conjunciion with the BHP, the Statulory Adverisement and the Price Band Advertisemant, respeciivaly.

Relevant changes shad be reflected inthe Prospecius a3 and when filed with the FoC, SEBI, BSE and NSE. Unless otherwise specified, 38 capialized terms used herein shall have the same meaning ascribed 1o such terms
in the RHF.
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FOfT i O H A S | A S S W A @ T e @ A ST i 6 g e o BOOK RUNNING LEAD MANAGERS | REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANCE OFFICER
e B T i T o e T R B R e W Bl A s M e U B G R T e e i B e Ms. Ankita Sharma,
15, HrayEae A e dw w onl, v o, e © ey | S e flet Sggon o vl @ B B oo 0 SBI CAPS MM L INK Ir"IJ[I me g NATEXRLANIEY
= s el e R a0 B0 T o e B T B o 0 - ) A 000 M 01 2 e s || 18 : . Linit 102, 151 Floor, Block-B; Pegasus One,
=g St T T T T YT CAPITAL . Gnlfﬂnurmﬁmd,ﬂet:lur-ﬁﬂ, _
i Bt R PR A i s i B B s o Pt By i Rl e SBI CAPITAL MARKETS LIMITED DAM CAPITAL ADVISORS LIMITED Link Intime India Private Limited Gurugram, Haryana- 122003, India
- L RN e 0 R T P T AL, SRR e (2T O L Unit Mo, 1501, 15¢h Fioor, A & B Wing, One BKC, Tower C, 15t Floor € 101, 15l Floor, 247 Park, Tl: +31 {124) 403504
A e, Parines Crescenzo Building, Piot C-38, G Block, | Unit No. 1511, Bandra Kuria Compie, La! Bahadur Shashir Marg, E-mail: ipo@mobikik.com
17, TTeEAT /W W WS T A R e a0 g e S i S W e S ane Bandra Kurla Complex, Bandra {East), Randra {East), Mumbai- 40 051, Wishrodi (West). Website: www.mobilwik comvir
T Tl Siftael e Tl e T T R Murnbz- 400 051, Maharashira, india Maharashira, India Murniai 400 083, Maharaghira, India Investors: may contact the Compary Secretary snd

Tel: +91 22 4006 SE0T

E-mail: mobikwik.ipoi@sbicaps.com

Investor grigvance e-mail:

irvestor relations@sbicaps.com

Contact person; Krstina Dias | Krithika Shaliy

Tel; +31 22 4202 Z500

E-mail: mobikwik.ipoidamcapial.in
Investor grievance e-mail;
compraini@damcapdal.in

Contact person: Ami Chheda

Tel: +31 B10E114240

E-mail: mobikwik.ipo@finkintime.co.in
Investor grievance e-mail:

mobikwik ipo@inkintme. coin

Contact person: Shanti Gopalknshnan

Compliarce Officer or e Reqgistrar o tha Offer in case of
any pre-Cifer or post-Crfier redated problems, such as non-
recaipt of letters of ABodment, non-credit of Allotted Equity
Shares in the respective beneficiany account, non-receipt of
refund orders of non-receipd of funds by electronis made

18, FaTEETET @ e [ o e oy Bt sl o sl @ st wmee g atfet, ofS s o g, w6
AT T Ol Afeia AR & | ST e & g A e R § O O e deen & |

duftr @) sy

i T ufr #F & Website: www. shicaps.com Website: www damcapital.in Website: waw linkintime.co.in For all Offer related queries and for redressal of complainis,
] N — O G S ot & A 2 SEBI Registration: INMOODO02531 _ SEBI Registration No.: MBANMOO0011336 _ SEEBI Reglstration: INRDOIOC4053 Investors may also write to the BRLMs
4ol Gl arel) sl Bear AT Hatsy ar | T @ %ﬂ_}’ ATEH T ﬂ""ﬂ"'f_ il ferg aml, All capitalised terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Red Herring Prospecius.,

Ll aud Pt wr gy | B W W @ | el @l ol a For ONE MOBIKWIK SYSTEMS LIMITED
EREEE] st Rawel gua wgln On behalf of the Board of Directors
sty weu gw Sdl-
1. |m=merd sor 2 5152 55,5472 6072 Place: Gurugram, H;afxana .ﬂ.r!fﬁa Sharma
61, B4 66, G B7.8% 49/2 WA WY Date: December &, 2024 Company Secretary & Compliance Officer
gedTa WarE. fasn o, &R aa I EG LY =T T F1d T ONE MOBIKWIK SYSTEMS LIMITED is proposing, subject 1o receipt of requisite approvals, markel conditions and other considerations, 1o make an Initial public offer of its Eguity Shares and has filed a red herring
e i wes afes ( grgis R & prospecius dated December §, 2024 with the RoC, The RHP is mads avadable on the websile of the SEBI at www sabi gov.in as well as on the website of the BRLMs .2, SBI Capital Markets Limited at www.shicaps. com and
i £l 2 o ' Firbiiy DAM Capital Advisors Limited at www.damcapital.in, the website of the N3E at www.nseindia.com and the website of thie BSE at www.bseindia.com and the websie of the Campany at waww.mobikwik.comiir, Any potential
WY S 11501 T investar should role that investment in eouty shares involves a high dagrea of risk and for details refating 1o such risks, please ses the section “Risk Factors " begemning on page 34 of the RHP. Potential immastors should not

rely on the DRHP for making any mvestment decision but should onby rety on the information incheded in the RHP filed by the Company with the RolC

This announcament has bean prepared for publicationin India and may not be releasedin the United States. This announcament does nofconskitute an offer of secunties for sale @ any jurisdiction, including the United States
and any securites dascribed in this annrouncamant may nod be offared or sold inthe Uniled Slales absent registration under the LIS Securilies Actof 1933, as amended, or an exemplion from registration. Any public affening of
sacurtiesio be made n the United States will be made by means of a prospecius that may be obtained from the Company and that will contaim detaiied information about the Company and managemend, as well a5 fimanciz
stataments. Howaver. no offering of securities is being mada & tha Linited States. CONCEPRT
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FINANCIAL EXPRESS

Regional Office Pune I, 5. Mo, 436, 3rd Flaor,
Sukkprani Business Hub, Mear Mashik Phata Metro Station,
Kasarwadi, Pune 411026, Mob, ; 9406880047, BOSHE118T6

Branch : Marayangaon Branch [2569),

doter A Canara Bank<@

Igﬁhﬁ'—.—g Syndicatn |

MNotice for exercising the right of redemption under Section 13 (&) of the Securitisation and

SATURDAY, DECEMBER 7, 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CIAN HEALTHCARE LIMITED
OPERATING IN PHARMAGELITICAL INDUSTRY AT
Feg. Otfics A Pune (6.H.) and Fant 3 Wilge S, Bhagewanpur, Roores, Dish. Haridwer, {Utarakhan 4| |'
IUHI]EI'EUD-EEME"I:I"I (1ol reguiation 36/ of Teindolvency and Barkrupicy Board
of incla {Inscivency Aesoktion Procass {or Corporate Persans) Hequiziors, 2016)

L. RELEVANT PARTICULARS

Asset Recovery Branch : Suyog Flaza, 17 Floor, 1278,
Jangali Maharaj Foad, Deccan Gymkhana,
FPune - 411 004, Mob ; 8168178780
Email ; ubindsTBTES@unionbankofindia.bank

Motice to the Borrower informing about Sale (30 Days Notice) Rule 6(2) / 8(6) of

Security Interest (Enforcement) Rules 2002

1. [Mame ol he corporate detfor along
wilh PAN & GIMN/ LLP Mo

cianN HEAL‘I'I-II:AHE LIMITED
PAN: AACCCS027
GIM: LE#ESSFNEE{-E-FLCDﬁEEE

2 Address of the registered oilice

Pfilkat bip, 3339, Block No. 1, From South
Sida G5 Mo, 227234, Harpale Park, Oop
Barger Paint. Phursungi, Pung,
aharashira, India, 412308

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 3. [UAL of website 1 .
(hereinafter referred to as “the Act”). . 4. |Details of place whare majority of | 248, Village Sisona, Bhagwangur, Roorkee, | |
Ref No. ARB/OR/ 658 /2024-25 Date : 30/11/2024 |1|:-u:|j asseds ane located Distt, Hardwar, (Uttarakhand) -247861 |
Ref. No. . B952/REC2/2024/SARFAESI/2569619002527 Dated: 04.12.2024 To, 5. linstalled capaciy of main Froduct HEN Cots | 3004
To Regd. Post with Ack. Due 1) Mr. Romeo Arokanathan Jokin, Flat No F-606, Indra Prabha Socialy Vikas Magar, Dehu Road, Pune- productsy services Capacity : 750000 KG
: 412101 . Oty Sold : 410972 40 KG {
The Borrower/Guarantors/Morigagor: B |Quantty and vaive of man Product HSN Cooe | 3004
(1) Mr. Temgire Surakant MNamdev, Al Post Majareadi, Tal Junnar, Digl. Pune, Maharashira- 2) Mr.Romao Arokanathan Jokin, Flat No. 204 2nd Floor, PrabhadeviArcade, Mohan Nagar CHSL, products’ services sold m last Capacity . Fo0000 KG

410504
{2) Mr. Jaysing Tatyba Parkhe, A-3 Seal CHS, Subhash Road, Mear Baugh Shala Maidan,
Vishnunagar, Dombivali West, Kalyan Vishnunagar Thane, Maharashira-42 1202
The undersignad being the Authorized Officar of Canara Bank, Narayangaon Branch {2569), (herainafter
referred o as “the secured craditor”), appointed under the Acl do heraby issue this notice under Section 13(8)
of the Act read with Rula 8(8) of the SARFAESI Rules, 1o vau all as undear;
As you all are aware that the secured creditor had issued the Demand Notice under Section 13(2) of the Act on
D5M10/2021 to the barrowerfirm Mr. Temgire Surakant Namdev & Mr. Jaysing Tatyba Parkhe (name of
Borrower! Mortgagor/Guarantor), the morigagor and the guarantors {above mentioned names), demanding to
pay an amouni of Rs, 24,14,414.09/- (Rupees Twenty-Four Lakh Fourteen Thousand Four Hundred

Plot Ma D 34, Baner, Taluka- Haveli, Dist-Pune-4 11045
3} Mr. Romeo Arokanathan Jokin, Ursula Apartment, Flat No 308, Next to IDBI, Shivaji Magar, Bangalore-
S80001
SirMladam.
Subject ;= Sale of Property Belonging to Mr. Romeo Arokanathan Jokin for Realization of amount due
to Bank under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002,
Union Bank of India, ASSET RECOVERY BRANCH. Suyog Plaza, 17 Floor, 1278, Jangali Maharaj Road,
Deccan Gymkhana, Pune - 411 004 the zecured creditor, caused a demand notice dated 24/06/2024 under
Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security

financial year

Oy, Sold - 41987240 KG
Sales Value - 4420.00 Lakhs

7. INumber of employees’ workmen

8. |Furher detgils inchaéng  last
availabla financial staterments (with
sclepclutes) of tang yaas, lists o
___jcreditors are avakable at URL:

4. |Elgibility for resolution applicants
under secion 2502} hs of e Code
5 available al UAL:

206

The defasis can ba sought fram AP by
sanding an ameail Gn
EILI.LEWLMMIJR{II!}@HE@Il mu ol

(i Bl 1 'I il

The detaiiad mvitation for Expmsslun ol
inberest which shall include the aligibility far
resolulion applicas under seclion 25210}
of e code can be sought from the AP by
sanding an emall on
cirp,cianfealihcareoomail com - ar

L==FE

InterestAct 2002, calling upon you to pay the duas within the time stipulated therein. Sinca vou failed to comply

Fourteen and Paise Nine Only) and interest stated thereon within 60 days from the date of receipt of the : ; i : g ; ; : dsingsuni82123gpgmaileom ]
s it the said notice within the period stipulated, the Authorised Officer, has taken possession of the secured assels 10, [Last gate tor receipt of expeassion  [23.12.2024
g A ; : under Section 13(4) of the Act read with Rule & / 8 of Security Interest (Enforcament) Rules, 2002 an P inderes] - |
inca, the Borrowers / Firm, the morngagors and the Guarantor (above mentioned names) having failed to 16/10/2024 11, |Date of issue of provisional listel  [02.01 2025
repay the amount mentoned in the above said demand notice, the Authorized Officer under Section 13(4) of ) ) prospeciive resolulion apglicans |
the Act had taken symbolic/physical possession of the secured assets described in the Possession Notice Even after laking possession of the secured E_ISSEL you have not pa_l-;l the r-.lr.nm.lnt Eil,_:le to bank, As such, it 35 {Laat s Tor sxbBrilssian ol ST 5055
dated 31/12/2021 Further. the said symbolic/ physical possession notleawas duly published In Loksattaand has become necaessary to sell the below mentioned property by holding public e-auction after 30 days from objactions to provisional list
! the date of receipt of this notice through online made. The date and time of e-auction along with the Resarve Va, jlhate of 1s5ue of final st ol 17.01 2025
EMantial Exprass Nawspapars on BANT2022 W0 of Puiication) Price of the property and the details of the service pravider, in which the e-auction to ba conducted, shail ba prospective resalution sgplicants |
To comply with the provisions of SARFAESI Act, 2002 read with Rule B(6) of SARFAESI Rules, you all are : * T4, |Date of issue ol information 22.01,2025 I

informed to you separately,
Tharafare, if you pay the amount due to the bank aleng with subsequent interasl, costs, charges and
expenses incurred by bank before the date of publication of zale notice, no further action shall be taken for
sale of the praperly and you can redeem your property as stipulatedin sec. 13 (8) of the Act,

Schedule of Property

memarandum, evaluation malrix

by given a last and final tunity t ] nd raclam the h are In po
hareby given a last and final opportunity to redeem and reclaim the secured assels, which are in possassion of i remu:sl i i slion |:-I:|n5 o

the secured creditor within 30 days from the receipt of this natice, by discharging the liability of
Rs 28,02,818.63/- Twenty Eight Lakh Two Thousand Eight Hundred Eighteen and Paise Sixty Three
Only) as on 03.12.2024, plus subsequent interest, costs and expenses in full, faling which the
salefauction notice under the Act will be published in the newspaper specifying one of the following modes

5 | I.351 datn [u-uc subimission -:.'-[

rasoiufion plansg
fr\\

16. |Pm|:vasa amai! id 1o submd

21.02.2025

cirp.clanhealthcare@gmall.com

Exprassi { Intarest
mianticned below. 1o 36l the sacurad assets: All that Piece and parcel of the 2BHK Residential Flat No.204 on 2nd Floor admeasuring area 49,81 Sg Mtrs e 2 )@) i
i By obtaining quotations from the persons dealing with similar secured assets or otherwise interested in Carpet Area along with balcony admeasuring .17 5q. Mir Architectural Prejection admeasuring 3.22 5q. Row: N :T:-m;tmt-:-n s IEEL‘,I“_D%?%:;“ESE"&E
buying assets: or Mir. In the Project Known as Prabhavi Am&dg situated at 5 Na. 53T 5dr3 54/5/1 941,95 9611, 96172, T A AP of Cian Healthoans L,m,b:,_.,:
i By inviting tenders fram the public: or 96/2, 9613, 96/4,97, Mohan Nagar Co-Operative Housing Soclety Ltd. Village Baner, Taluka Havell and wické Hon'ole NCLT, Mumbsi order daled 11 June i'l'-'?-‘-:
; - R : R . : : R : : Adress: 114, Salanis Hutitown, N5 Phadks Marg Near East YWast Flyover
e By holding public auction including thraugh e-auction made; or Fu*.:tnﬂ Pune-411045 within the limils of Sub Registrar Haveli Pune and Pune Municipal Corporation which Die: 07-12. 2004 Ardhest (€}, MLlTl.'I:II 00069 Emall; o l.'.Iill'ﬂf'El|||'-':-Flr"“Er:'|]I'I1EII!il I:-'"'.Im'i
i By private treaty is Bounded as follows: On or towards East:Open Space, On ortowards South: Flat No. 201, On or towards Flacn: Mumbai AFA Valid 1l 31,12 2025 |
West: Lift, Onortowands North: Dpen Space

Az per Section 13(8) of the Act, vou are entitled to redeem the secured Assets at any tima before the date of
publication of sale notice in Newspapers, failing which your Right to redeam the mortgaged propery as par
Section 13(8) of the Act shall stand extinguished.

This is without prejudice to any ather rights availabla to the secured craditor under the subject Act' or any other
law in farce,

Amit Thorat
Authorised Officer & Chief Manager,
Union Bank OF India
(This notice s alse being published in vernacular,
The Engriﬂ.h version shall be final if any gquestion of interpretation arises.)

JALE NOTICE

KGEPL ENGINEERING SOLUTIONS PRIVATE LIMITED (IN LIQUIDATION)
CI: 40102PN200TPTC] 30881

Date: 30/11/2024
Place: Pune

Registered Dificec-8

E-AUCTION SALE HOTICE UNDER INSOLVEMCY AND BANKRUPTCY CODE, 2016
Mnkica is hereby givan fo B pibbe in ganeral undsr tha insedvency and Bankrupicy Code, 2016 and
the reguiations mada tharsundar that M/ KGEPL ENGINEERING SOLLITIONS PRIVATE LBAITED (m
Liquidation} ("Cerperaie Debbar™) & being propased 1o be sold as 3 “"Gong Concern™ as per
Fegulation 3202 of the Inselvency and Bankruplcy Boand of India {Liquidstion Progess) Bepustins,
2016, or a5 8 5ot of agsets codectively” 33 per Fequlation 32e) of the msslvency ard Barkruptoy
Board ol India (Liguidation Process) Reguistions, 2076 on “AS I3 WHERE 157, “AS 15 WHAT 5",
“WHATEVER THERE 15" AND “WITHOUT RECOURSE BASIS™ throwgh &-awclion platioan. The s
prapasilicn far dspasitian is withaut any kind of warrantes and indemmilies.

The hidding uf tha azseds) enidy stated in the below tabls shad take place throwgh ke onfing g-auclion
sanvica providar, fitps: /indiagauction com

ol brriessaan of Ragusds Fomms, Ahdayis,
Declaration &i;

. No. 48, Industry House, Dpposite Kalyani Steols Lid., Mundiwa, Pune- 411 (X

Thanking You,

Authorised officer, Canara Bank

Wagholi Branch : Shop No. 13, Gat No. 661,
Atharva LLP, Wagholi Pune, Wagholi, 412207

da 3ii agher | |
Bank of Baroda |

B

MNotice To Borrower (under Sub-section (2) of Section 13 of the Sarfaesi Act, 2002)
Date: 19/11/2024

Regional Office Pune Il, 5. No. 438, 3rd Floor,
Sukhwani Business Hub, Mear Mashik Phata Melro Station,
Kasarwadi, Pune 4 11026. Mab, - 3406880047, BOS5811876

Branch : Narayangaon Branch [2563),

{'"_h'_r'-r_i_?_l_ s Canara H_;ink-@

I rotiine Synaicats |

To,
Mr. Shankar Kisanrao Kale & Mrs, Sanika Shankar Kale, Flat Mo-Cr801, Sth Flaor, Palm Atlantis Co-Operative

Housing Sociely, Gat No-228, Wagholl Pune-4 12207 Tite visit/ H'lspaﬂm Date

MNotice for exercising the right of redermption under Section 13 (8) of the Securitisation and From (8122024 o 22.12.2024

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

Frowm 25172024 1o 07 .01 2025

{hereinafter referred to as “the Act"). Dear Sirls Re: Credit facilities with our Waghali Branch Last Da1e for Submission of EMD 0,07 2025 by 06:00 PM,_
Ref. No. 6952/REC2/2024/SARFAESI2569630000012 Dated: 04.12.2024 1} We refer to sanction letter dated 08/02/2023 conveying sanction of various credit facilifies and the terms of Date ar Time o E-Auctian Tﬂlﬂpﬁi “F] %]Jﬁﬁm G
Ta Regd. Post with Ack. Due sanciion. Pursuant to the above sanclion, you have availed and starled utilizing the credit facilities after [me an unlimited adansion of & Mins)
providing secunty for the same, as hereinafter stated, The present outstanding in vanous loan/credit facility =
The BarrowerGuarantors/Mortgagor: o _ _ _ accounts and the security interests created for such liability are as under; BLOCK .AF Lﬁﬁrmg]"?&{sngﬁtﬁﬁﬁ%mmm; TO BE AUCTIONED AT BELOW
(1) Mr. Jagar_lnath Kashappa Panchal, Shiv Vihar Society, Mear Sarkari Hospital, Marayangaon, Tal Ofs o3 on Security agreement with brief description
Junnar, Dist. Pune, Maharashtra- 410504 Mature Lirmnit 18/11/2024 | of securities (please mention the details of Particulars Reserve Price | EMD Amount | Bid Incremental
(2) Mrs. Sangita Jagannath Panchal, At PO Narayangaon, Shiv Vihar Soclety, Tal. Junnar, Dist. Puna, and Type of (Rs.) Iﬂ::"! ':: (inclusive of security agreaments and detalls of {In INR) {In INR} | Vakue {In INR)
Maharashira- 410504 facility In lakhs ol interest up to| mMortgaged Pfﬂdﬂ';!’ﬁ’ lgﬂll_-ldinﬂ total area {Corparate Dablor 25 a Going Concern)
The undersigned being the Authorized Officer of Canara Bank, Narayangaon Branch (2569), (hereinafter 1EeHlecan) o tidal, E_nes}_ : Sale of the Comorate Debtor as-a goang | 5.00,00,000- | 50,00.000- |  5,00,000/-
referred to as “the secured creditor™). appointed under the Act do hereby issue this notice under Section 13(8) Equitable Martgage OFf Residential Flat Bearing goncarn {including afl its assets and
ofthe Act read with Rule 8(6) of the SARFAES! Rules, to you all as under No. 901 On 9th Floor In Building No. C,|| J kabillties bit excluing Cash and bank
3 E s : Admeaasuring 45,78 Square Meters Carpet Area Batance) as per Aegulation 32(e) of IBEI
As you all are aware that the secured creditor had issued the Demand Notice under Section 13(2) of the Act on With Terrace Area Admeasuring 7.55 Sq. Mirs, (Liguidation Pracess) Regulations,
28012022 to the bormowerfirm Mr. Jagannath Kashappa Panchal & Mrs. Sangita Jagannath Panchal And One Covered Car Parking Bearing No Cp- E_i.'lH;'..
(name of Borrower! Morgagor/Guarantor), the mortgagor and the guarantors (above mentioned names), 18 (in B Building) And With The Area Including ‘[Luca‘.mn Aegd Office 5. No. 48,
demanding to pay an amount of Rs, 16,07,507/- (Rupees Sixteen Lakh Seven Thousand Five Hundred Rs Th ,ﬁ.lm-:,amd F‘-ig_hi To Usa Of All Common L'l'g"'&;nrf“m"i;' EE:TE };‘aéﬁfiﬂ[?'ssitlgeg
Seven Only)and interest stated thereon within 60 days from the date of receipt of the said notice. 43.57 8B7 + HEW"-"-’-‘;-":M’EEE- Situated In The Project Known windmilk- At Np & Gut No 886/1 Village
Since, the Borrowers { Firm, the morgagors and the Guarantor {above mentioned names) having failed to E”T' L""I'_E"" } Rs. - Interest i: E&Pg;:_nm;i?;:ﬂiﬁ'ﬁng ghf iﬁg&g Egﬂ:p" | Parndarwadi, Tal Junnar Dist 410502 |
i ; - ; . ome Loan : 1 . <0, |
rapay the amount mentioned in the above said demand notice, the Authorized Officer under Section 13{4) of 31.50 thereon and i - OR
eay : : . L o (BO0BDBE00001525) othar | ousing Society Lid & Constructed On Land [EIT:R:]: ASSETS OF THE CORPORATE DEBTOR (SET OF ASSETS COLLECTIVELY)
the Act had taken symbolic/physical possession of the secured assets described in the Possession Notice i Bearing Gat No. 228, Area Admeasuring 01h,17r . TO BE AUCTIONED AT BELOW MENTIONED RESERVE PRICE
dated 20.05.2022 Further, the said symbolic/ physical possession nofice was duly published in Loksatta and CNArges” 1. 11700 Q. Mtrs. Qut OF Total Area ot Reserve Price | EMD Amount | Bid Incremental
Financial Express newspapers on 24/05/2022 Admeasuring 02h.34r, Assessed At Rs. 0539 Particulars {in INR) {(In MR} | Vabue (In INR)
i i [ Faise Out Of Tha Said Land Area Adms. D1h,12r
To comply with the provisions of SARFAES] Act, 2002 read with Rule 8(6) of SARFAES] Rules, you all are |.&: 11200 Sq. Mirs, Situated At Village Wagholi Sale of the 4t of assets ofthe Corporate
heraby given a last and final opportunity to redeem and reclaim the secured assets, which are in possession of _fﬂl'uka Ha-u.relli Dis;lricl Pune And '.l'l.;'lthil'l ThF'h Debtor as per Regulation 32(c) of 1BBI
the secured credilor within 30 days from the recaipl of this nolice, by discharging the liability of Sirtadiction DFI Sub-registrar, Haveli, Pune .ﬁ.nrj- ‘[?I&i‘:q;i}datinn Process)Regulations,
Rs 20,61,020/- Twenty Lakh Sixty One Thousand Twenty Only) as on 03.12.2024, plus subsesquent Alsa Within The Local Limits Of Pune Municipal bty
interest, costs and expenses in full failing which the sale/auction notice under the Act will be published in the Corporation Belonging To Mr. Shankar Kisansao Computers, printers, airconditioners,
newspaper specifying one of the following modes mentioned below, to sell the secured assets: Kale & Mrs. Sanika Shankar Kale And It Is efc. located at Registered office 5. No. | 249,750 24,475 5,000
. By obtaining quotations from the persons dealing with similar secured assets or otherwise interested in Bounded As Follows:- Boundaries Of The 49, Indusiry House, Oposile Kalyan|
ik asls Flat Are As Under: East : By Open Space, West SteelsLid., Mundhwa, Pune- 411 036:
deft ; : - By Entrance, Passage And Flat No 204, North ; (Reserve Price- Rs. 2,49,750/-) diikcican: | -annioi
il.  Byinviting tenders from the public; or By Duct And Flat No 908, South : By Staircase L n;‘-‘aﬂ'}“"i (Reserve Price- Rs. | 400,00, 00.000 | 500,000
fil. By holding public auction incleding through e-auction mode; or And Flat Mo 908 {r:-unallun'. At Np 6 Guit No BBE/1 Village
v Bypiivatetmaly. 2. You have jointly and severally promise to pay Bank of Baroda or order at their Branch Office in Wagholi | | Pemdarwad Tal Junnar D5t 410502)
As per Section 13(8) of the Adt, you are enlitled to redeem the secured Assels at any lime before the date of Branch, the sum of Rs. 31.50 Lakhs as per the term loan agreement Dated 10.02.2023. The outstanding AND
publication of sale notice in Newspapers, failing which your Right to redeem the morgaged properly as per stated above exclude further drawings and Interest thereon and other charges. i THE COMPANY (AS A GOING CONCERN) WITHOUT ABOVE ASSETS OF
Section 13(8) of the Act shall stand extinguished 3. Asyou are aware, you have committed defaults in payment of interest on above loans/outstandings for SUILK B 10 EEAEI'I:TIIIHEDH&T ﬂﬂmEmHEEE;: :HEEHM
This s without prejudice 1o any other rights available lo the secured creditor under the subject Act/ or any other the month ended 31.05.2024. You have also defaulted in payment of instalmenis of term loan/demand l] Farticulars mg} {In INR} u@hﬂmm
law inforce. loans which have fallen dua for payment on 10.02.2024 and tharaafter -
4. Consequent upon the defaulls committed by you, your loan account has been classified as non- Sale of the E“:"g”’“"& ?"-::3" 35;59’3""3
Thanking You, performing asset on 10.05.2024 {mention date of classification as NPA) in accordance with the Reserve ﬁ:hn:lﬁrel E&E :lé?fmﬁg C aﬁﬂ?s:nd h::lh
Authorised officer, Canara Bank Bank-of Indiz directives and guidelines. In spite of cur repaated requests and demapds you have ot Balance and assats includad in Block-B
repaid the overdus Ioans including interest thereon, above} as per Repulation 32(e) of IBBI
5.  Having regard to your inability to meet your liabilities in respact of the credit facilities duly secured by (Liguidation Process) Regulations,
: : various securities mentioned in para 1 above, and classification of your account as a non-performing 2016. §7.00,000 4.70,000 1.00.000
S o e PN o el ional Office Pune Il, 5. Mo, 436, 3rd Flaar, ; 3 ; : T . iCE L
1]'-‘_{"{!3] ﬁffl mem Htm}f@ 5ukWiﬁEu5lnqu Hub, Mear Mashik Phata Metro Station mesel, e hemby 'give. ol nobice’ undar sub-section. 12) ol pection: 33:0f- Ine:-Secuntisalion and il};;;:i'uﬁll:lugsggpﬂtég;tcetﬂ;ifar:;jﬁltji
Ithfrm !:-mll-nul Kasarwadi. Pune 411026, Mab. : G406280047. BOSSE11878 HEI’.‘I.JZ'I!.itFUGtiﬂFI of Financial Assets and Enforcement of Security Interest Act, 2002, and call upon you to L"[U M“nm;“ Pune- 411 I:TEIE
Branch : Narayangaon Branch [2569), pay in full and discharge your llabilities to the Bank aggragating Rs. 33,57,887/- (Rupees Thirty Three | (Reserve pﬂwng 97,00,000,-)

Lakh Fifty Seven Thousand Eight Hundred Eighty Seven Only} + Interest thereon and other charges
as statedin para 1 above, within B0 days from the date of this notice. We further give vou notice that failing
payment of the above amount with interast Hil the date of payment, we shall be free 1o exercise all or any
of this fights under sub-section [4) of section 13 of the said Act, which please notie.

6. Please note that, interest will continue o accrue at the rates specified in para 1 above for each credit
facility unfil payment in full

7. We invite yaur attention to sub-section 13 of section 13 of the said Act in terms of which you are barred
from transfarring any of the secured assats refarred to in para 1 above by way of sale, lease or olherwise
(other than in the ordinary course of business),without  obtaining our prior written consent. We may add

'IIEH'!' IHFI]RTAHT

imbdresbed applcams may refer 1o the complete E-Auclicn Process Inlanmalicn Decumen
cangaining details with respect ba the e-action Bid Application Farm), Daclaration and Undertakings,
Other Farms, and Terms zad Con dions with respect o the sale of the assets of te corporaie debior
&= per Regulaticn 324e) al the Irsolvency and Bankrupley Baard of India {Liquidation Procass)
Fequtamans, 2016 (1.8, Sale 35 3 poing concem) under Biock & and a5 per Regulaton 32{c] of IREI
[Liguidstion Process) Rogulalions, 20706 an sel of azsals colecively basis wder Block B and aller
s nf Block B, Block C being sale of the asaets of the comporata debibar as per Regulation 32 (=) od the
msolvency okl Barsrupicy Boand of India (Liguidatan Process) Redulations, 2006 |Le., 5ale 352
going concarn withowt assets sakd undar Biack B . The defailed dacuments required to participata
Ir e g-guction along withall the spplicable ierms and condBons can be obtained by e prospeciive

Notice for exercising the right of redemption under Section 13 (8) of the Securitisation and

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(hereinafter referred to as “the Act").

Ref. No.6952/REC2/2024/SARFAESI2569261050345 Dated: 04.12.2024
To Regd. Post with Ack. Due

The Bormower/Guarantors/Morigagor
(1) M/s Shrimant Hosiery, At Pradnyapuri Complex, Marayvangaon, Tal. Junnar, Dist. Pune, Maharashira-

410504 - ; P : ; - ; i bid v b iting an email at cin | il The Liguidat surves th hi ko
that non-compliance with the above provision contained in section 13 {13} of the said Act, is an offence Mriees only by writing an email ai cinp. kgeplEgmall.com. The Liguidator raserves o ng
(2) Mrs. Ambika Chandrakant Shevantikar, (3). Mr. Chandrakant L Shevantikar, Both at : PradnyaPuri punishablé unpder S 2‘99[111&11.1.'? {13) a,:[:!gp-:_u:.rrmgc[nrn:.]nﬁladn? D;Erl;;uﬂerm-nr_mnﬂlr_.-;n?-1_E|rn'||].=n.'|l:IjrgE-Allmmnatandyl':Jrrre:rTrm
" ' a - : e ) : : E"::E!"hlllll‘l; H:I'Iﬁ'rL'ﬂE-l'.ll'l. FHE SR UTE.I.:TI:II:{I | |:1I.!|I||;, W i .ﬂrumumlaﬂﬂ [R1FL T
M':‘}':P'E"E 15:;;;;‘;2 Room No, 2, Near Mukial Mandir, AP Narayangaon, Tal junnar. dist. Pune, 8. W further invite your attention to sub section (8) of section 13 of the said Act in terms of which you may independent inquries’due diligence, atthair awn costfor the satistaction with prior sppointmant by
aharashira §1-8323587915.

canfacting the Liguidatoe M. Hajesh Hamesn Karmam a4 e contact Mo+
Sdr

Rajesh Ramesh Kamath

The Squidasor of KEEPL ENGINEERIBG SOLUTIDNS PRIVATE LBAITED
Feegm. M, - IBBLTFA-DI 0P P-07 606201 8-2 0201 2481

Py Address: 3010 A Wing Groen Gagan Near Lakharidvwala.

Al Foad, Kandivall East. Mumbsa Suburban, Mahasasira, 200101
Email ld (Process =pecific]: cirp kgepbipgmail. com

Contact Infarmation; +91 3323557515

Project-Specific Address for Correspondance

Rajash¥amath

Shop 76, Wikspering Palms Shopping cemter; Lokhandheals; Akl Bodd.
Eazndivali East, Mumbac- 400101

Email: crp kg mail com

Date: 07,12 2024

Place: Mumbai

redeem the secured assets, if the amount of dues together with all costs, charges and-expenses incurred
by the Bank is tenderad to you, at any time before the date of publication of nofice for public auction/
inviting quotations! tender/ private treaty, Pleass nota that after publication of the notice as above, your
right to redaem the secured asseis will not be available,
Please note that thizs demand notice is without prejudice to.and shall not be construed as waiver of any other
rights or remedies which we may have, including without limitafion, the righi to make further demands in
respact of sums owing o us,

The undersigned being the Authanized Officer of Canara Bank, Narayangaon Branch (2569), Maharashira
thereinafter referred to as "the secured creditor”), appointed under the Act do hereby issue this nodice under
Seaction 13(8) of the Act read with Rule 8(6) of the SARFAES| Rules, to you all as under:

Az you all are aware that the secured creditor had issued the Demand Notice under Section 13(2) of the Acton
05.10.2021, fo the borowsrfirm M/s Shrimant Hosiery, Mrs. Ambika Chandrakant shevantikar & Mr.
Chandrakant L Shevantikar (name of Borrower! Mortgagor/Guarantor), the marlgagor and tha guarantors
(above mentionad names), demanding o pay an amaunt of Rs. 27,19,361.27/- ([Rupees Twenty-Seven Lakh
HNineteen Thousand Three Hundred Sixty-One and Paise Twenty-Seven Only) and interest stated
thereon within 60 days from the date of receipt of the said nofice

Since, the Borrowers ! Firm, the morigagors-and the Guarantor (above mentioned names) having failed to
repay the amount mentioned in the above said demand notice, the Authorized Officer under Section 13(4) of
the Act had taken Symbolic/Physical possession of the secured assels described in the Possession Notice
dated 20.05.2022. Further, the said Symbolic/Physical possession nofice was duly published in Loksatta and
Financial Express newspapers on 24.05.2022,

To comply with the provisions of SARFAESI Act, 2002 read with Rule B(8) of SARFAESI Rules, you all are
hereby given a last and final opportunity to radeem and raclaim the sacured assals, which are in possession of
the secured creditor within 30 days from the receipt of this nofice, by discharging the fiability of
Rs 44 04 674.27/- Rupees Forty Four Lakh Four Thousand Six hundred Seventy Four and Paise Twenty

Yours faithfully,
Mrs. Priya Kamath,
Chief Manager and Authorised Signatory,

Bank of Baroda

E Roegistered Office: 602, 6th FLgf('f)R, ZE%?f ONE IT PARK, SR. No. 79/1, GHORPéADI, MUCNDHWA

ROAD, PUNE - 411036 Branch Unit: Office Number 4B, 1st Floor, Business Square Complex, Sale of s di bl set

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) Gate No. 1638 & 1639, Pune Nashik Highway, Taluka -Khed, Chakan, Pune-41050 ® ©inder SARFAESI Act .

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as

Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally

incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in
exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 07/01/2025 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform

E-AUCTION - SALE NOTICE

GRIHUM HOUSING FINANCE LIMITED

. anl 03.12.2024 ol b nt int ¢ ik o in full. failing which th provided at the website: https://www.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL’s/Secured Creditor’s website i.e. www.grihumhousing.com
even un a5 on s us SubDSequent INTergst, CO5L5 a BEXpEnSes 1N TEH, FRIRn 1w e
= : v) . -|:I- : q rF Fiha § J SIl.. ProposalNo. | Demand Notice Date and PNature of L Reserve OEMD EMD |\ cremental| Property | Dateand encmgxa’:cesl
sale/aucton nolice under the Actwill be published in the nawspaper specilying one of the Tollowing madeas No.Customer Name {A}| Outstanding Amount {B} OSS{ES}SIOH Description of Property {D} Price {E} (10A;|<:Jf RP) Sl:'brpls?;lon Bid {H) Inspection time ol \llicourteasas It
menticned below, to sell the secured assets: _ = . . . | {F} ate {G} Date & Time {l}j Auction {J}| ~any {K}
1 |LOAN NO. Notice date: 07/08/2024 All That Piece And Parcel The Flat No 102, Wing F, First Floor, Area|| Rs. 16,70,550/-
i By oblaining quetations fram the parsons dealing with similar secured assets or otherwise interested in HL0046210000000 | Total Dues: Rs.18,08,031/- Admeasuring 555sq.Ft L.E. 51.57sq.Mirs. With Parking In Project | (Rypees Sixteen | Rs. 1,67,055/-
buying assels; or 3?}%1387gABASO ( Rupees Eighteen Lakh Eight| Physical mamgggg/'g? g”det Beta';j'ng Géampanﬁhaygg ’zqz(;agﬁﬂadl FXgPe"ty Lakh Seventy | (Rupees One Lakh
= T ' 0 onstructed Un survey No rea Aamea- ) Sixty Seven  |31/12/2024
il.  Byinviting tenders fram the public; or SHINDE Thousand Thirty One Only) suring 00h 24ar Of Vilage Medankarwad, Tal- Khed, Dist-Pune Within | Thousand Five | “Thoucand | Before5 | 10,0001 | oon220ar | 07/01/2025
. f Rl . : (BORROWER) | Pavable as on  07/08/2024 The Limits Of Sub-Registrar Khed Pin 410501. Particularly Mentioned | Hundred Fifty PM ’ (11AM - 4PM)| (11 AM-2PM)| NI
1. E'_'f' hﬂﬂll‘lg public auction ina L-Ildll'l{r‘l J'Dl.]gh e-auciion moda; or SANGITA BABASO along with intgrestt @12.50% In Sale Deed Executed. Boundaries Of Flat As Under - To Or To- Fifty Five Only)
iv. By private treaty SHINDE p.a.till the realization. wards East:- Gat No. 64, To Or Towards South:- Flat No. F- 101 , To only)
/ . - - - nly
Az per Section 13(8) of the Act, you are entifled to redeem the secured Assels at any ime before the date of (co B,ORROWER) : - : Or Towards West ,Gat No. 62,’ To OrTowards_North' Flat,No‘ G- 101} ; = A L : — ikl
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/herself/itself in all aspects

publication of sale notice in Newspapers, failing which your Right to redeem the mortgaged propery as per
Section 13(8) of the Act shall stand extinguished.

Thiz is without prejudice to any other righis available to the secured creditor under the subject Act! or any other
law in force,

thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.

The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person — Dharni P, Email id - dharani.p@c1india.com Contact No:- 9948182222. Please note that Prospective bidders may
avail online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd”, Bank-ICICI
BANK LTD. Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank n or before 31/12/2024 and register their name at https://www.bankeauctions.com
and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents
uploaded, e-mail and sent self-attested hard copy at Address: “Office Number 4B, 1st Floor, Business Square Complex, Gate No. 1638 & 1639, Pune Nashik Highway, Taluka -Khed, Chakan, Pune-410501” Mobile no. +91 9567626050
e-mail ID rahul.r1 @grihumhousing.com. For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 30 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

Thanking You,
Authorised officer, Canara Bank

Date: 07.12.2024, Place: Pune

financialexp.epapr.in Pune
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